Election Commission Of India, State Election,2023 To The Legislative Assembly Of Mizoram

4 - HIGHLIGHTS

1. NO. OF CONSTITUENCIES

TYPE OF CONSTITUENCY GEN SC ST TOTAL
NO OF CONSTITUENCIES 1 0 39 40
2. NO. OF CONTESTANTS
NO. OF CONTESTANTS
IN A CONSTITUENCY 1 2 3 4 5 6-10 11-15 |ABOVE 15
NO OF SUCH
CONSTITUENCIES 0 0 4 22 10 4 0 0
TOTAL CONTESTANTS IN A FRAY 174
AVERAGE CONTESTANTS PER CONSTITUENCY 4
MINIMUM CONTESTANTS IN A CONSTITUENCY 3
MAXIMUM CONTESTANTS IN A CONSTITUENCY 6
3.ELECTORS
THIRD
MALE | FEMALE GENDER TOTAL
L NO. OF ELECTORS(INCLUDING SERVICE ELECTORS) 418485 438578 0 857063
1L NO. OF ELECTORS WHO VOTED(EXCLUDING POSTAL 330650 356681 0 687331
VOTES)
II. POLLING PERCENTAGE(EXCLUDING POSTAL BALLOTYS) 79.01 81.33 0 80.2
3A POLLING PERCENTAGE (STATE) 82.26
4A TOTAL VOTES POLLED (EVM + POSTAL) 705057
4B TOTAL VALID VOTES (EVM + POSTAL) 699867
5A NOTA VOTES (EVM + POSTAL) 2779
5B NOTA VOTES AS % OF TOTAL VOTES 0.39
6A TOTAL POSTAL VOTES 17726
6B NO OF REJECTED POSTAL VOTES 843
6C % OF REJECTED POSTAL VOTES OVER TOTAL POSTAL VOTES 4.76
7A NO. OF POLLING STATIONS 1276
7B AVERAGE NO. OF ELECTORS PER POLLING STATION 672
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8. PERFORMANCE OF CONTESTING CANDIDATES

THIRD

MALE FEMALE GENDER TOTAL
I. NO. OF CONTESTANTS 156 18 0 174
II. ELECTED CANDIDATES 37 3 0 40
I11. FORFEITED DEPOSITS 56 12 0 68
Disclaimer

THIS REPORT IS BASED ON INDEX CARDS DATA MADE AVAILABLE BY CONCERNED RETURNING OFFICERS ON THE BASIS OF STATUTORY
DATA MAINTAINED IN THE FORMS. IN CASE OF ANY DISPUTE, THE DATA MAINTAINED IN THE STATUTORY FORMS BY THE CONCERNED
RETURNING OFFICERS SHALL PREVAIL.
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